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‘DELHI LEGISLATIVE ASSEMBLY

BULLETIN PART -1

(Brief record of proceedings)
Tuesday, 16® April, 2002/ Chaitra 26, 1924 (Saka)

No.81

1  2.00 Question Hour:
PM Starred Questions 247-250 were asked and replied. '
Replies to Starred Questions 251- 266 (except 258) and Unstarred Questions
113-127 (Except 125) were laid on the Table.

2 3.05 Papers laid on the Table:
PM  The Minister of Health and Urban Development laid on the Table a copy of the
‘Delhi Prevention of Food Adulteration Rules, 2002.’

3.06 Walkout by Members of the Opposition:

Shri Nand Kishore Garg and Dr. Jagdish Mukhi sought to know the reasons for
not presenting the Report of the House Committee headed by Shri Deep Chand
Bandhu, as had been decided by the Committee in its meeting. The Chair
informed the Member that matters regarding deliberations of the Committee
could not be raised in the House and requested them to meet him in his
Chamber. Not satisfied the BEIP Members staged a walkout as a mark of
protest.

3 3.07 Special Mention (Rule 287):
PM The following Members raised matters Under Rule 287:
Ch. Shishpal
Shri Nand Kishore Garg
Shri Puran Chand Yogi
Shri Naseeb Singh
-Shri Mohan Singh Bisht
Shri Amrish Singh Gautam
;’ Dr. Jagdish Mukhi (Minister of Health intervened)
! Shri Harsharan Singh Balli (Minister of Health intervened)
{ 9. Dr.(Smt) Kiran Walia
\ 10. Shri Naresh Gaur (Minister of Social Welfare intervened)
\ 11. Shri Brahm Singh Tanwar
- 12. Shri Veer Singh
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4 3.38 Consideration and Passing of Bills:
PM 1. The Minister of Health and Urban Development moved that, *“The

Delhi Municipal Corporation (Amendment) Bill, 2002, (Bill No.6 of
2002) be taken into consideration.

The Motion having been adopted, the Bill was taken for clause-by-clause

consideration.

The Minister thereafter moved that the Bill be passed.

The Motion was put to vote and adopted.
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2. The Minister of Finance, moved that the, ‘The Delhi Sales Tax '
(Amendment) Bill, 2002°(Bill No.7 of 2002) be taken into consideration.

The Motion having been adopted, the Bill was taken for clause-by-clause

consideration.
The Minister thereafter moved that the Bill be passed.
The Motion was put to vote and adopted. Z

5 3.50 Short Duration Discussion:

PM  Shri Arvinder Singh Lovely initiated discussion on the shortage of teachers,
staff, teaching aids etc. in Government Schools and falling standard of
Education in Delhi.

4.02 House adjourned for tea break.

PM

4.40 House reassembled. . :

PM (Debate on Short duration Discussion continued)

The following Members participated:
1. Smt. Kiran Choudhary
2. Dr. Harsh Vardhan
3. Dr. (Smt) Kiran Walia

4. Smt. Meera Bhardwaj - .. . N

5. Shri Nand Kishore Garg
6. Shri Ram Singh Netaji -

The Minister of Social Welfare replled

5.46 The House was adjourned sine-die.

PM (National Anthem JAN GAN MAN)
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